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the people of East Pakistan have been
pbringing into India?

SHrI B. C. GHOSE: Yes; as income
from their properties. Is the hon.
Minister aware that though they are
entitled to that income, in most cases
that income does not come to West
Bengal?

Suri MEHR CHAND KHANNA:
I think the hon. Member’s presumption
is substantially correct.

Surr N. D. M. PRASADARAOQ: Does
the first figure given here relating to
displaced persons from West Pakistan
include the value of the land allotted
to them?

Suri MEHR CHAND KHANNA:
1 am sorry I have not followed the
question.

Suarr N. D. M. PRASADARAO: 1
want to know whether the figure given
here in respect of displaced persons
from West Pakistan includes the value
of the land allotted to those displaced
persons.

Surt MEHR CHAND XHANNA:
No, Sir.

Surt JASPAT ROY KAPOOR: Has
any portion of the sum of Rs. 223-68
crores been spent over the construc-
tion of buildings for refugees?

Suri MEHR CHAND KHANNA:
1 have already stated that a portion
of it has been spent on housing and a
portion on other kinds of loans plus
relief,

Surr BHUPESH GUPTA: May 1
know if the hon. Minister is aware
that since much of the loans has been
given in very small sums, and that too
in driblets, it has not been possible for
the displaced persons to utilise them
for gainful employment and that
much of this money has been a waste?

Surt MEHR CHAND KHANNA:
1 will not be able to accept that posi-
tion, but if it is stated that some of
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the money may have been dissipated,
1t may be correct. However, we have
equally achieved substantial results in
the matter of rehabilitation in the
Eastern side.

*95 & *96, [For answer, vide cols.
572—573 infra.]
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STATE UNDER THE FIRST FIvE YEAR PLAN

*97. Surr KISHORI RAM: Will the
Minister Ior PLANNING be pleased to
state:

(a) the amount so far spent since
the 1st April 1554 out of the total
grant sanctioned for the State of
Bihar under the First Five Year Plan;
and

(b) the main works on which the
money is being spent?]
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t[Tee DEPUTY MINISTER FroRr
PLANNING (Sur! 9. N. Misura): (a)
and (b). The required information
is being collected and will be placed
on the Table of the House when
available.]

tEnglish translation,



